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Ofltee at the Iron an* Sted Controller

S  8hr> Than Filial: 
\Slkri SubbUb Aabalun:

Will the Minister o f Steal, Mines 
and Fuel be pleased to state the 
establishment expenditure of the offtce 
o f the Iron and Steel Controller during 
the yew  1057-58’

The Minister of Steel, Mines and 
M M  (Sudar Swaran Singh): The ex
penditure was as under:

Main Office at Calcutta. Rs. 20,74,^41/-. 
Regional Office at Bombay Rs. 2,01,007/- 
Regfontl Office at Madras Rs. 1,18,138/- 
Total : Rs 23,93,986/-
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Tribal Areas of Manipur
1117. Sferl L Acbaw S im * : Will

the Minister of Home Affairs be 
pleased to state:

(a) whether it is a fact that under 
the Second Five Year Plan a provision 
of Rs. 14 lakhs has been made for the 
Tribal areas of Manipur where shifting 
cultivation is practised;

(b) if so, the schemes on which the 
amount will b>e spent; and

(c) the amount spent so far and the 
schemes implemented?

The Deputy Minister of Home Affairs
(Shrimati A lva): (a) Yes, Sir

(b) and (c) A  statement giving 
the information upto the period end
ing 31st March, 1958, is laid on the 
Table of the Lok Sabha. I See Appen
dix III, annexure No 107 ]

Exemption of Firm s from Income-tax

1188. Shri Ram Krishan: Will the
Minister of Finance be pleased to state:

(a) the total number of Industrial 
t oncems and joint stock companies 
exempted from income-tax in District 
Hissar; and

(b) the reasons for exemptions?
The Minister of Revenae and Civil 

Expenditure (Shri B. Gopala Reddi):
(a) Only one

(b) Exempted under section 4(3)
(i) of the Indian Income-tax Act, 1922.

Allotment o f Iren and Steel to Punjab

U M  /  Shrl D*U lt Sbtgfe:
\  Sardar Iqbal Singh:

Will the Minister o f fitted, Mines 
and Fnel be pleased to state the total




